1IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL B2 NCH

OA 1670/93

New Delhi this the 1bth say of Dgcember, 199€.

Hon'ble Smt.Lakshmi Swarinathan, Member(J)
Hon'ble Shri We3anhu, Member (A)

Shri C.P.Batra
Assistant,
v Directcocrate of PFlan
- ADES
Air Headquarter,
New Delhi-110011 .

(By Advocate Snri B.3. Maines)

Applicant

. s

Versus
Union of India through

& 1« The Secretary,
3 Ministry of Defence, Scuth Block,
New Delhi,

2. The Chief Administrative Cfficar,
Ministry of Defence,
DHQ PO

New Delni=-110011 Re speondents

(None for the respondents)

OR DE R (ORAL)

(Hon'ble Smte.Lakshmi Syaminathan, Member (j)

Shri B.S5. Mainee, 'earned counsel submits that an

instructions from the applicant e seeks permission te withdrauw

the OA as the relier'prayed'Fox in the OA have a'ready been

% ‘ granted.

withdrawn.

(4-8ahu) (5mt.Lakshmi Suamdnathan)“"”’—'*—

Me mbar (R) , "“ewber (2

In the above circumstances, OA is dismissed as
-

sk




